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COUR T NO 4
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RECORDOFPROCEEDI NGS

Petition(s) for Special Leave to Appeal

(From the judgenent and order dated 2 4/ 05/ 2003 inCNPNo. 122/ 2003

HGH COURTO-H P AT SH ML A

B.S.N. L. LT D. & ANR
VERSUS
BHUP ENDERMNHA S & ORS.

f 2004
4
4

W THSLP(C N 32320
SLP(C NO 62250 200
SLP(C NO 63070 200
(Wth prayer for interimrelief)
(for final disposal)

(Civil) No(s). 4778/ 200 4

Petitioner(s)

Respondent ( s)

Date: 17/ 08/ 2007 This Petition was called on for hearing today.

CORA M :
HONBL ED. JUSTI CEARI J I T
HONBL EMR JUSTI CEDK JAI

For Petitioner(s)

M. Ait Singh Bawa, Av.

M. Arjun Singh Bawa, Adv.
M. S. Than a nj ay an, Adv.

For Respondent (s)

Ms. Madhu Mool chandani , Adv.

=

M. T.R aj a, Adv.
UPON hearing counsel the Court
ORDER
Pl ace this matter
after four weeks.

(Ganga Thak u r) (Vijay Aggarwal)
P Sto Registrar Court Master

Ashok K. Mahaj a n, Adv.

made t he foll owi ng

on a non- mscel |l aneous day
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